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Mr. Speaker: There is too much of fasat Ed THAT

‘talk going on. I cannot hear what is

being said.—Shri Barman. +

) o} gEH T9F FHIW
Shri P, C. Barman: May I know SNQ 11 f ¢ TaTET =ifoar

whether the Government has received L .

any complaints from the ship owners
regarding the delay in marine services
and, if so, what steps do the Govern-
ment propose to take?

Shri Raj Bahadur: That is a fact.

Shri A. P. Sharma: Since this dis-
obedience of orders in the Caicutta
port is a normal feature nowadays,
has the Government found out the
causes or the reasons behind these
people acting in this manner and what
steps do the Government propose to
take or have taken, against. these
people?

Shri Raj Bahadur: The main cause
was the service rivalry between the
Hooghly pilots and the Assistant Har-
bour Masters. The Hooghly pilots
pilot the ships from Sandheads to
Garden Reach and the Assistant Har-
bour Masters from Garden Reach to
the port. Recently a reorganisation of
the marine services was affected and
certain points of dispute arose out of
it which also were settled amicably
and an undertaking was given. Yet,
there are these delaying tactics, and
we have asked the Chairman to attend
to them and take such steps as are
necessary.

Shrimati Savitrl Nigam: In view
of the fact that with all the efforts
made so far to bring a sort of cohesive
working and smooth functioning, no
good results have been achieved, may
1 know what new methods or mea-
sures the Government are intending
to adopt so as to see that the people
who adopt such tactics are punished
properly?

Shri Raj Bahadur: Suitable dis-
ciplinary -action will ‘have to be taken,
if, conditiong do not approve.

T AW AAVEW TN g q@m
# g w6 fF

(%) #a1 ag &= ¢ f foeelt w0
oA § A 7 § f wfawr § ag
faweil & SudiEFATHl $T 39w AT @
& 2 | wR

(&) afz g, at &% T1 Fwr

g7
The Minister of Food and Agrical-
ture (Shri C. Subramaniam): (a) and
(b). The Scheme started supplying
toned milk from 5-12-1964. From
12-12-1964, toned milk and buffalo
milk are being supplied on alternate
days. This arrangement is temporary
and is due to a shortfall in procure-
ment of-buffalo milk. The supply of

buffalo milk on all the days 1s likely
to be restored shortly.

( g¥" w% FgaAr & AN
Tt § 5 owm ag am v & fr
TR # faar o fowit ga domn
1 fafaie =it a3 &1 &, Wk
FIFWag AT FHAAEITE
T FEAE HAT gAT § wifE W A
FET AR FT TeAT FROT | T HRr
Tt WET # g0 THET A IR |
Shri €. Subramaniam: That has

nothing to do with the collection of
milk. As a matter of fact, it is being
converted into a Limited Company
owned by ‘the Government, on the
recommendation of an expert com-
mittee.
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Shri C. Subramaniam: As a matter
of fact, one of the difficulties of the
Delhi Milk Scheme is it has to de-
pend upon contractors for the supply
of milk and not on co-operatives.
Now we are trying to set up more co-
operatives, so that there mignt be a
regular supply of milk. When we
are able to bring about this arrange-
ment, this fluctuation may not arise
in the supply of milk.

Shri Mansinh P. Patel: In view
of the non-cooperation of the exist-
ing contractors and in view of the
suggestion of the expert committee
to have co-operative unions, may 1
know what specific steps have been
taken by Government to form co-
operative unions?

Shri C. Subramaniam: We are or-
ganising separate milk co-operative
unions in the neighbouring States like
Punjab, Uttar Pradesh, Rajastaan
and Madhya Pradesh.
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Shri C. Subramaniam: The cow's
milk is only a limited quantity—3350
litres. Only that much is being dis-
tributed. As a matter of fact, there
is greater demand for buffalo milk
rather than cow’s milk.
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Shri A. P. Sharma: Is it a fact that #

the leader of the expert team is the
manager of Anand Dairy Farm, whose
butter is peing sold at the rate of
Re. 1 per packet whereas the butter
produced by DMS was being sold at
75 nP. per packet? May I know whe-
ther it is for that reason, namely, to
sell their own buiter, that the exper’

team has given a worse report on the
working of the DMS?
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Shri C. Subramaniam: It is a wrong
reflection on the leader. He has gone
into it fully and made very useful
suggestions. If only we are able to
implement them, we will be able to
make the Delhi Milk Scheme work
on a more economic basis.

Shri A, P. Sharma: My question has
not. been answered.

Mr. Speaker: He hag made the alie-
gation and the Minister hag answered.

Shri A. P. Sharma: My question
was whether he is the manager of
Anand Dairy Farm....

Shri C. Subramaniam: Yes, Sir; he
is the manager,

Shri A. P. Sharma: ....whosc
butter is being sold at the rate of
Re. 1 per packet.
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Rural Indebtedness

»621. Shri Harish Chandra Mathnr:
Will the Minis.er of Communiiy De-
velopment anq Co-operation be pleas-
ed to state:

(a) whether rural indebtedness is on
the increase from year to year; and

(b) its present position and Gov-
ernment’s programme to improve it?

The Deputy Minister in the Minis-
try of Community Deveiopment and
Co-operation (Shri B. S. Murthy):
(a) and (b). On the basis of the All
India Rural Debt and Investment Sur-
vey carried out by the Reserve Bank
of India, the cash borrowings of all
cultivating households during the pe-
riod 1st July, 1961 to 30th June, 1862
are provisionally estimated at about
Rs. 1030 crores and those of all rural
households at about Rs. 1232 crores.
The net outstanding debt on cash loans
for all rural households is estimated at
approximately Rs. 2800 crores as on
30th June, 1962. In the absence of any
further survey it is not possible to
state whether indebtedness has increas-
ed since 1961-62.

Government is taking steps o pro-
vide production credit to the extent
possible to the cultivators through
the cooperativeg and to develop mar-
keting and processing on cooperative
lines so that the cultivators may im-
prove their economic position.

Co-operative Societies of Dethi

*622. Shri Hari Vishnu Kamath:
Will the Minister of Community De-
velopment and Co-operation be pleas-
ed to refer to the reply given to Star-
red Question No. 42 on the 8th Sep-
tember, 1964 and state:

(a) whether the statutory inquiry
into the constitution, working and
financial condition of the Co-operative
Societies in the Union Territory of
Delhi hag since been completed; and

(b) if so, the result thereof?





